FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)

Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF ASTM SKILLS PRIVATE LIMITED
SI.No| PARTICULARS DETAILS
1. | Name of corporate debtor ASTM SKILLS PRIVATE LIMITED
2. | Date of incorporation of corporate debtor 02/04/2008
3, |Authority under which corporate debtoris | r s pumbai
incorporated / registered
Corporate Identity No. / Limited Liability
Identification No. of corporate debtor
5 Address of the registered office and 45, Chimbai Road, Behind St. Andrews Church,
" | principal office (if any) of corporate debtor | Off Hill Road, Bandra (West), Mumbai, Maha-
rashtra, India, 400050.
6. | Date of closure of Insolvency Resolution 06/08/2024

Process
Liquidation commencement date of 06/08/2024
* | Corporate Debtor

U74920MH2008PTC180738

Mr. Prashant Jain

Registration No.
IBBI/IPA-001/IP-P01368/2018-2019/12131

. - Add: A501, Shanti Heights, Plot No. 2,3,9B/10,
Address and e-mail of the liquidator, as Sector 11, Koparkharine, Thane, Navi Mum-

g. | Name and registration number of the
" |insolvency professional acting as liquidator

9. registered with the Board bai- 400709
Email id: ipprashantjain@gmail.com
. Clo : SSARVI Resolution Services LLP
1o | Address and e-mail o be used for Add: B-610, BSEL Techpark, Sector 30 A, Opp.

correspondence with the liquidator Vashi Railway Station, Navi Mumbai — 400703

Website: www.ssarvi.com

Email: astm.cirp@gmail.com

11. | Last date for submission of claims 05/09/2024

Notice is hereby given that the Hon'ble National Company Law Tribunal Mumbai Bench has ordered

the commencement of the liquidation of the ASTM SKILLS PRIVATE LIMITED on 06/08/2024.

The stakeholders of ASTM SKILLS PRIVATE LIMITED are hereby called upon to submit their claims

with proof on or before 05/09/2024, to the liquidator at the address mentioned against item No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other cred-

itors may submit the claims with the proof in person, by post or by electronic means.

k of false or misleading proofs of claim shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims submitted

by such a stakeholder during the corporate insolvency resolution process under the Insolvency and

Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations,

2016, shall be deemed to be submitted under section 38.

Date: 08/08/2024 SD/- Mr. Prashant Jain,

Place: Mumbai Registration No.: IBBI/IPA-001/IP-P01368/2018-2019/12131,
Liquidator In the matter of ASTM SKILLS PRIVATE LIMITED,

AFA Valid till 24th September, 2024

M Digitally signed by Prashant Jain
P ra S h a nt Ja I n Date: 2024.08.08 11:25:22 +05'30'
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TREMT LTD.
Regd. Office . Bombay House, 24 Homi Mody Slreet, Forl
Mumbai, Maharashira, 400001

NOTICE is nereby govan thal the cedificaleds) for the undermenlioned securities of tha
Compary hasthave bean loslimislaid and the hofder{s] of thiz said securilias’ applicant(s)
has i have applied to the Company to issus dughicate cedificate (s).

Any person who has a8 claam in respact of the said $EI',1Jr"1E$ sholld loddge such chaim
wilhh the Company al ils, Registered Qffice wilhin 15 days from this date, ebsa tha
Company will pr-::caad tu issUe duplicale cadificale{s] without further intimation

EUREKA FORBES LIMITED
Ragd. Offica : B1/B3. 701, T Floo, Marsthoh infova
Off. Ganpatrao Hadam Mang, Lower Parel, Mumibas - 400013 Maharashira

MOTICE a hanabry grean thal e cerfificalels | lor w undermentioned secsites of e
Cortbsaiy MikdTigvh Deineh Dl rresied] Bl e Fobder 5 ) oF P tae Sy iieid BOdscaaiia ]
i | Fave appied 10 the Compary 10 insue duphcabn certfhcale (u)

ATy pETRGEN WD NS 0 OleEm o NeREc] O s hid SSCcuiEs ShoUN OGS BUCh CLEirm
wilh he Company af ds, Regaiered Office within 15 doys from thia date, alae (ha
LoDy will DRooied 1D SEl dunktats Cormeaie &) willhout fumhear Slmakah

A He COSMOS Recovery & Write-off Department, Region - Il
’ co-op. BANK Lto Correspondence Address : Horizon Building, 1st Floor, Ranade Road & Gokhale Road Junction, Gokhale Road (North),

Dadar (West), Mumbai - 400 028. Phone No. 022- 69476054/57/58
DEMAND NOTICE
NOTICE UNDER RULE 3(1) & UNDER SECTION 13 (2) OF SARFAESI ACT-2002 TO BE PUBLISHED IN

|Mudibatmie Scheduled Bank)

NEWSPAPER WHEN THE SAME IS RETURNED, UNDELIVERED/REFUSED TO ACCEPT & ACKNOWLEDGE

Folio| MName{s) ol Holder (s) | Kind of  Certificate |Distinctive| No. of "~ Name(s) of Holder (s] Kindof | No.of |Distinctive |Cartificate | Notice is hereby given that the following Borrowers, Co-Borrowers, Mortgagors & Guarantors who have defaulted in there payment of principal and interest of the loan

No. fond ‘?d .":’;f:"’ s m Mo.  [Numbar (s} {and Jt. Holder (s), Securities & | Securities| Number ()|  No. facility obtained by them from The Cosmos Co-Operative Bank Ltd. and the loan has been classified as Non-Performing Assets (N.P.A.). The notices were issued to them

FIG0 | Late Ingnd Margaretha Woda| Exuity Shara| | 486 ETIPT 1375 yrya” RE:‘:L::?"HMUH :‘Lﬁ;‘ 1:;';2 e i under Section 13(2) of Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 on their last known addresses, but they have

TO0212| Ardestsr Faflony Wadia Rs. 10 each| | 1730415 o Phi"ppusf Ardeatic Wadisl Ba: T gach 4084350 beenreturned unserved by postal authorities with remarks LEF T/SHIF TED/UNCLAIMED, not acknowledged by Borrowers, Co-Borrowers, Mortgagors & Guarantors and
[Mame(s) of holder(s) / Applicant(s]] - - T [Mame(s) of holder(s) | Applicant{s}] as such they are hereby informed by way of this public notice.

Place Moo 1=t Holder - Lats Ingrd Marperethn VWadia el 1st Holder - Ardeshir B Wi : :
Date . 8.8 2024 2nd Holder - Ardesher Rutiory Wadia o 2nd Holder - Mareo Phiipews Ardeshir Wadia 5t Name of the Borrowers, _ _ i.Demand Notice Date,
No' Co-Borrowers, Mortgagors & Details of Properties ii.NPA Date,
*| Guarantors, Loan A/c No. & Branch iii.Qutstanding Amt.(Rs.)
HINDALCO INDUSTRIES LIMITED
Regd. Office : 215t Floor, One Unity Center, Senapatl Bapat Marg, IN THE NATIONAL COMPANY LAW TRIBUNAL, MUMBAI BENCH, COURT Il 1. Borrower/Mortgagor:- All that piece and parcel of property being Residential Flat No.301, Type-A, C-Wing|i. 19.07.2024
FIAbAMOOYE Munbee<au0o1a COMPANY SCHEME PETITION NO. C.PICAAI 128(MBJ2024 CONNECTED WITH Mr. Ramashankar Motilal Gupta area admeasuring 436 Sq. ft. built-up area i.e. 40.52 Sq. Mtrs. Built up area|ii. 22.08.2023

NOTICE s haraby given that the cerificateds) for the undermentioned secunties of
the Company hasthave beean lostimisiaid and the holdens) of the sakd securitisal
appicant|s) has f have applied 40 the Company to Bsus duphcate cerificate (s)

ANy person who hags a claim in respect of the sald secenibes should dge such claem
wilh hie Company al its, Regislered Office within 15 days from this dale, sisa the
Company will proc@ed b0 issee dupheate certibcaigds) withoul further snlimalion

Co-Borrower/Mortgagor:-

Mrs. Maltee Ramashankar Gupta and
1) Mr. Shivmurti Matadeen Gupta

2) Mr. Rakesh Ramdhani Bind

COMPANY SCHEME PETITION NO. C.AICAANZEEIMBI2023
In 1 mattar of Companies Act, 2083 AND In the matter of Patition under Saction 230 - 232
of the Companies Act, 2013 and ather applicablo provisions af the Companses Act, 2013 AND
In the matter of Scheme of Arrangement in the nature of Merger baiween

SAMUK HOLDING PVT LTD. CIN: UGT120MH 1585PTCO3E431

i. ¥ 9,19,973.53 (Rupees Nine Lakhs
Nineteen Thousand Nine Hundred
Seventy Three and Fifty Three Paisa
Only) plus further Interest @11% p.a. &

situated on 3rd floor in Building known as Vinayak Dham situated or constructed on
the land bearing Gut No.89 Hissa No.3 Part admeasuring 12920 Sq. Mtrs. of
thereabouts, situate lying and being at Village Vevoor, Taluka and District Palghar
401 404 (Owned by Mrs. Maltee Ramashankar Gupta And Mr. Ramashankar M

Folic INameis) of Holder (s)] Kindof |Certificate| Distinctive| MNo.of el : ; s Loan Account No.:- 0478012319 Gupt charges thereon from 25.06.2024
F?J::.n {and Jt. Holder (s), | Securifies & | Mo, Number (s} Securities Hegiztarnd Uiiece: 1, Fsoc-Hrung, Pt -2, Hatman. Faln. e, 1umbad Gty Andheri (West) Branch tpt)
[if any]) Face Value Maharashira- 400021, India - Petitioner 1 {Transteror Company] AND
HCOO| Ingrid Margaretha | Equity Share| 11050475 |122428331-| 420 CHEMICALS INTERNATIONAL (MUMBAI) PVT LTD. CIN: USBBEIMHZO0SFTC 157080 2. | Borrower/Mortgagor :- All that piece and parcel of property being Residential Flat No.204 in “D™-Wing|i. 23.07.2024
3856 | Wadia Re. 1/- each 122428750 :139_'31?:*1_ !Jff'tﬂrleﬂ*'“af' EhﬂEhE'rS- Hﬂ'rna; ”Iﬂﬂ_'f Murmbai, Mﬁflarmra- "E?'Eﬂﬂ;_- Mrs. Usha Narendra Dangi admeasuring 428.62 Sq. ft. (carpet area) i.e. 39.82 Sq. Mtrs. Carpet area situated | ji. 22.12.2023
Marco Philippus | Equity Share| 22007423 [938870317-] 121 naia - Fatilianar 2 (Iranstacss Lampany) and thisr respective ohiatenolians & Lstt s Co-Borrower/Mortgagor :- _ on 2nd floor in Building No.5, Type E a residential building known as MUSKAN |iii. 18,87,376.53 (Rupees Eighteen Lakhs
Ardeshir Wadia | Re. 1/- each | 838870437 S dergfll'fri ggnﬂﬂitﬂ:ﬁ ::agf ;:fT;ur Eﬂukmg — éﬂljﬁaar:f:g‘j‘ Chandrasingh Dangi APARTMENT IN MAHAVIR ESTATE construct FS| admeasuring 3099.58 Sq. Mtrs.|  Eighty Seven Thousand Three Hundred
[Mame{s) of holder({s} | Applicant{s}] TR ; ' : : L ; e LS . on land bearing Gut No.662,738,743 to 750,752 753, 846, 847, 849, 848/2, 848/3,| Seventy Six and Fifty Three Paisa
Placa s iimbai 1st Holder - Ingrid Margaretha Wadia Sn:l'mme of .!mmlgafrmmn vy sy of Marga_r Ll_elw-aen Samuk Holding Private Limited and 1) Mr. Shwanand Shankar Tadmali & 742 751 vin t? ina and situate at Village — Shiraon. Taluka and District Palahar onl |y$f rtherlntereyst 1% p.a &
Date @ 882024 2nd Helder - Marco F"hnﬁnpus Ardezhir Wadia Chemicals International (Mumbail Private Limited was admitted by the Hon'ble Natsanal 2) Mr. Virendra Krushnaprasad Gupta » 1911yIng being and situaie at village = Shirgaon, Taluka and Listrict Falghar, y)plus fu @11%p-a.

within the area of Sub-Registrar at Palghar (Owned by Mr. Narendra C Dangi and|  charges thereon from 24.06.2024.

Mrs. Usha N Dangi)

Comgany Law Tribumal, Mumbas Bench ["NCLT") by an Order Dated 2 2nd Jisy, 2024, The said
Petition is fised for final hearing bofore the Hon'ble NCLT Court, on 2nd Seplembar, 2024, 1

Loan Account No.:- 0238012491-
Kandivali (West) Branch

INGERSOLL-RAND {(INDHA) LINITED

Regd. Office : First Floor, Subramanya Arcade, any person concemed is desirous of supporting or oppasing the said Petition, shoukd sand to 3. . : : > : S wn Wing |
Mo. 121, Bannerghatta Road, Kamalaka 560022, Bengaluru the Pafitioner Companies/ Advocates for the Patitioner Companiez al their below menticnad Borrower/Mortgagor; . ) ':(lz:r:;aatsﬂslze a:éiz%%r(éel (;I ?ég?e;ttyalear;? SZzIdgesngal ||:I|I::'1:s N(?a.fogt Iar:'eaDSitl‘:\elll’[gg I 24.07.2024
NOTICE is haraby given thal the cerlificata(s) for the undermantioned securities of address, a potice of his/her intention, not later than two days before the date fixed for hearing Mr. Manzar Hassan Muiaffar Shaikh o ond fi rg'n B.'Id'nq.N. 5 'IP E residential bq'lld'n P pn MUSKAN ii. 26.12.2023
the Company hasthave been [ost/mislaid and the holden(s) of the said securities of the said petition, the grownd of his'ber opposition ar copy of AHidavit in that behalf shauld Guarantor:- 0 oor in buliding No.o, 1ype E residential buiiding known as iii. ¥19,03,210.77 (Rupees Nineteen

APARTMENT IN MAHAVIR ESTATE construct FSI admeasuring 3099.58 Sq. Mtrs. on
land bearing Gut No.662,738,743 to 750,752 753, 846, 847, 849, 8482, 848/3, 742, 751
lying being and situate at Village - Shirgaon, Taluka and District Palghar, within the

applicants] has ! have appliad Lo the Company to issue dupbeale carlificate (s)
Any parson wha has & daim in respedt of lhe said securilies should HJIZEE: sLUch Clam
with the Company &l its, Registerad Office within 15 days from this date, else the
Company will procead to isswe duplicate certificate]s) without further intimation,

Lakhs Three Thousand Two Hundred Ten
and Seventy seven Paisa Only) plus
further Interest @11% p.a. & charges

Mr. Irfan Ahmed Ansar Khan
Loan Account No.:- 02380123356-

b furmished with such notice. A copy of petition can be obtained from the Advacates far the
Petitioner Companies ketween 1030 am-and 4,30 p.m. on any working day except Saturday
bt ot Bater than 2 deys before the dete fivad for heanng of the Patition.

N ﬂmﬁﬂj.]: “IE. H Q' da t' = 5;“” rﬂ| = g C er:’i‘ﬁ catn ,.E;I ﬂl'ﬂ ﬂ? ¢] " No. !:; Dated this 7th day of August 2024 Kandivali (West) Branch area of Sub-Registrar at Palghar (Owned by Mr. Manzar Hassn Muiaffar Shaikh) thereon from 25.06.2024
i CLIrLIes 0. umoer 2CuUrEs 3 - o . M . . . . .

(e [if n?,.]]” * Face Vilos . Samuk Holding Private Limited : Chemicals International (Mumbai) The steps are being taken for substitute service of notice. The above said Sr. No. 1 to 3 Borrowers, Co-Borrowers, Mortgagors & Guarantors are hereby called upon to make payment of
Marco Philppus Equity BA0aT8 [ T3746EE - 7974T0E En Tel. No. 022-22882960, Private Limited : Tel. No. 022-22882961, outstanding amount within 60 days from the date of publication of this notice, failing which further steps will be taken under sub-section (4) of section 13 of Securitisation and
Ardeshir Wadis Share | "D10379 | 7374708 - 7374755 ) Email: sk.mishraf@lipidata.in Email: mumbai.accountsElipi.in Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and rules thereto. Please Note that under sub-section (13) of the Section 13 of the SARFAESI Act,

Rs. 1::-.‘- TD10330 | 7374756 - Ta74805 &0 AVP Partners the above said Sr. No. 1 to 3 Borrowers, Co-Borrowers, Mortgagors & Guarantors are barred from transferring and/or dealing with the Secured Asset(s) described above by way of sale,
Sach [Tpingar I374806_- 7374855 50 Advocates For Petitioner Companies lease or otherwise, without obtaining our prior written consent of The Cosmos Co-op Bank Ltd. and non-compliance of the said provisions of the SARFAESI Actis an offence punishable
E1r326 1-1.?9{:'51 | = 14690560 50 Name of Advocate: Ativ Patel {Designation : Partne| under Section 29 of the SARFAESI Act.
E};i:; ::ﬁggg?j : “iéﬁ;ﬁ :g 301, Third Floos, Jehangir Building, 133 Mahatma Gandhi Road, Fort, _ Sd/-
L= 8 Musmiiai- 400001, Mabile no ¢ 8820016678 Authorised Officer
EWIEE 14500661 - 14590710 50 = Date: 08.08.2024 Under SARFAESI Act, 2002
_e17530 14050711 - 14500/601 60 : ' The Cosmos Co-operative Bank Ltd.
E17331 | 14500761 - 14500810 EQ Place : Mumbal P
_E17332 | 14580811 - 14590860 50 ﬁ FORBES & COMPANY LIMITED
SRR R L L N 2 CIN; LIT10MH1#19PLEO0S24 _—
i ot s R S0__| |PORBES nugisard Otice Forbes' Buikding Charargll Ran Marg, Fort, Murrisal 400 001 ————
F35434 | 29223798 - 267223348 20 Tal Mo.: =91 22 6135 8800 Fan: +81 22 6135 8601 Ema Id: investor relations @ forbas co.in —
T ME T GRS A AT
T [ = MNotice of 105" Annual General Meeting and E-voting Information
FiSiss | ssnatos g97set |50 | | Nao ety gien s MADHUCON PROJECTS LIMITED
36489 | 29223540 - 20223508 =it 1. The 105 Annusl Ganeral Magting (AGM) of fhe Memiers o the Company willba held on Thursday,
E::ﬂ:ﬂ ;:E:ig > ggggﬁg 3 Asqust 29, 2024 a1 300 p.m. (IST) thraugh Video Conferencing (VC') / Caner Audio Visual Maans CIN: L74210TG1990PLC011114
491 = (CHANM] 1o transact the busndss a3 Sel ki n e Notcd daded May 25, 2024, Mambaers allending i 1.7 H -
A | ShaR =h b it il i kot dieghon Regd. Office : 1-7-70, Jublipura, Khammam-507 003, Telangana.
. =. ¥ - L] L] ] [
e e Secul 18-k b Gormpenla Act 213, Extract of Un-Audited Standalone and Consolidated Financial results for the Quarter Ended 30th June, 2024
FEIEEEH 2‘921;38-!!'9 - ééiiﬂﬁqﬂ =0 2. Inscocordance with the Minising of Comporate Affeirs (MO A) Ganeral Circulan Moz, 2055020 dafed (Rs. in Lakhs)
FEE‘#E;:';- TR 29225_5"13 o My 5, 2020, Mo, 08/ 2023 dabed Sephembar 25, 2023 and Secunties vd Exchange Board of -
N A e T India {SEBI) Circular Nos. SEBIHOCFD/CMD2/CIR/PI2021/11 dated January 15, 2021 and STANDALONE CONSOLIDATED
i Tanans 0 b SEBVHOCFDY PoD-2/PCIR20231 67 dated Octobear T, 2023 and &l other relavant ciroulars ssued Sl. QUARTER ENDED YEAR ENDED QUARTER ENDED YEAR ENDED
SWite v o Saiiiing et Ve 40, Lse £ WIESK ek Sh, gyt 1. ok 21 Aol of Wt Gompaty, iveliib | | INo. PARTICULARS 30.06.2024]31.03.2024 | 30.06.2023 | 31.03.2024 | 30.06.2024 [B1.03.2024 |30.06.2023 |31.03.2024
ol - VDAV wiihaut peesence ol Members. The AGM aof the Company will be held through e R e e e e e e
Place © Mumbal [Mame(s) of holder(s) ! Applicant(s)] VEIOAVM. The Company has sant the Natice of fe AGM and Annugl Repon of the Company far Unaudited| Audited | Unaudited | Audited | Unaudited | Audited | Unaudited | Audited
e B Wi Fivms i Wl FiAst Yha: HE i M Al vl s Mgt CARCINE SO/TmRRE Hapst Total Income from Operations 23,510.05(50,436.20 |20,418.53 [120,566.74| 26,244.03 | 65,761.47 [23,015.54 [146,515.73
Auditors' Report and the Audited Financial Statements on Augast 07, 2024 through alecironc
made by Mational Securities Deposiicry Limited (NSDL 1o al the Members who have registered 2 | Net Profit/(Loss) for the period Before Tax (before| (131.42)] (868.19) | (451.18)| (2,030.45)] (666.76)|(1,291.97) |(2,118.94) | (7,085.77)
hfle b ax, Exceptional and/or Extraordinary Items
PUBLIC ANNOUNCEMENT iied-Biow Jo2 Tax, Exceptional and/or Extraordinary It
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process) 3. The Nolice of the 105" AGM and Annual Aepor for Financial Year 2023-2024 will a0 ba nada . .
Regulations, 2016) available on the Company's wabsile: wawiomes.coin. and the website of stock exchanpe whene 3 | Net Profit/(Loss) for the period before tax (after | (131.42)| (868.19)| (451.18) | (2,030.45)] (666.76)|(1,291.97) |(2,118.94) | (7,085.77)
FOR THE ATTENTION OF THE STAKEHOLDERS OF ASTM SKILLS PRIVATE LIMITED the shiares of the Company arafisted | & waw baeindsa com & an thewebsite of Batonal Securtes Exceptional and/or Extraordinary Items)
PARTICULARS DETAILS Depsilony Limfed (MOSL) websta! hiipssiwwelevaling nsdl.oom - -
1. [ Name of corporate debtor ASTM SKILLS PRIVATE LIMITED & Pursuant to the provisions of Seclion 108 of the Act read wih Fule 20 of the companies | & | Net Profit/(Loss) for the period after tax (after (612.12)| (270.12) | (356.12) | (1,026.94)[(1,047.46) | (695.18)(2,023.88) | (6,074.90)
2. | Date of incorporation of corporate debtor 02/04/2008 Managament and Adminisiralion] Aues, 2014, as amandad fom fme io fme, the Secetanal and/or Exceptional and/or Extraordinary Items)
Authority under which corporate debor is : Standart an Generd Meetrgs issued by insthute of Company Secretaies of India and Regulation i i
3. incorpoéted/registered p ROC Mumbai 44 of s SEBI Lising Ragufons, & amended and Mg MGA Circulars fhe Members are rovided Equity Share Capital 73795 737.95 737.95 73795 737.95 73795 737.95 737.95
Corporate Identity No. / Limited Liability with Se fecility o cast their voas on all resciusions sat forh in the Nobice of Sia AGM using elactonic Earning per share (before extraordinary items
4| Identification No. of corporate debtor U74920MH2008PTC180738 woting system {reme e-voting), provkded by National Securides: Depository Limited (NSDL] of Rs 1%—peach) ( ! )
Address of the registered office and 45, Chimbai Road, Behind St. Andrews Church, 8, Any peraon, wha becomes 8 Member of the Company efter dispaich of the Motca and helds —
3- | principal office (if any) of corporate debtor | Off Hill Road, Bandra (West), Mumbai, Maha- shares 85 on e cut-ofl dabe e August 22, 2024, may chiain 1he logi 1D and password by (a) Basic (0.69)] (0.37) (0.48) (1.39))  (1.30) 0.64| (2.65) (6.11)
rashtra, India, 400050. sanding a requast al eveling@nsdl.com ar csg-unit @ linkiniime.co.in. However, if you-are alraady (b) Diluted (0.69) (0.37) (0.48) (1.39) (1.30) 0.64 (2.65) (6.11)
6. | Date of closure of Insolvency Resolution | 06/08/2024 registarad with NSDL for remate- a-voting then you can uss your exissre user IDand password far
Eirqf)tfi?jsa?ion commencement date of 06/08/2024 Sy Notes :
- | Corporate Debtor ‘ . B rbinlos RS imslpeelbt el fﬂ“’;ﬁ'iﬂ?‘wﬂ"’fﬂ iy 1 The above Un-Audited Financial Results (Standalone & Consolidated) have been reviewed by the Audit Committee and
e Mr. Prashant Jain ends an mesday, Augu (5.0 p.m.) (15T} efizr which waling shall nat be allowe . . . .
8. Namle and reg|fstrat|on lnumber of Ithe ; Registration No Orce the vote on a resclution is cast by the Member by e-voting, helshe shall net be allowed to approved by the Board of Directors at their respective meetings held on 06th August, 2024.
H H tj iquidat . i I r § ol ] s . . H H H
nisoency proTessions” acing as AT | 1BBIIPA-001/IP-P01368/2018-2019/12131 SnIE R e E:E":iﬁ‘;‘r:ﬂlzﬂ*ﬂf;ﬁf; S 1o Ay meme | 2 The above is an extract of the detailed format of Quarterly/ Yearly Financial Results (Standalone & Consolidated) for the
Address and e-mail of the liquidator, as | aod: A301, Shanti Heights, Plot No. 2,3,9B/10, ; i Quarter ended 30th June, 2024 filed with the Stock Exchanges (NSE & BSE) under Regulations 33 of the SEBI (Listing
9 ; , 4 ' Sector 11, Koparkharine, Thane, Navi Mum- 7. Mambars wha have cast ther vosa by remate e-vating prior to tha 105" AGM may alsa attend fhe . . : . .
" | registered with the Board bai- 400709 - | i ek and other Disclosures Requirements) Regulations, 2015. The full format of the Financial Results (Standalone &
Email id: ipprashantiain@gmail.com 105* AGM bt shall nof be entitfed 1o vwobte &gain at the AGM,
. ST R B oG Bittes AT ot waroig. Membiic soeh Fobdr 168 R s N 58 Consolidated) is available on the websites of Stock Exchanges (www.bseindia.com, www.nseindia.com) and the same is
Address and e-mail to be used for Add: B-610 BSEL Techpark. Sector 30 A Opp. 105 AGM and to the Fraquently Asked Questions (FAQS) and e-voling user marual avallable at also available at Company's website : www.madhucon.com.
10 correspondence with the liquidator Vashi Railway Stati I\Fl) i Mumbai 40’0782 hitps:/faww Sucting nsdl.com i ) ] ] ) ) o
ashi naftway station, Navi Mumbai = = T 3 The Company's operations primarily consists of construction-project activities and there are no other reportable segments
Website: www.ssarvi.com 5, Sharshaldees holding shares in physical mode and whose emall 1D an nol recistered, 208 raguasid under Ind AS 108 “Operating Seaments”
. : Email: astm.cirp@gmail.com fo regisier fsir email [0 with Link Intima fngiz Prvase Limiied (Aegistrar & Share Trensdar Agent) P g g :
11. | Last date for submission of claims 05/09/2024 (FITA) ¢t cageuns inkintime: co in o Invistor: nekasons & frbes oo.in by sending a duly sgned request 4  Figures of previous period have been regrouped / rearranged wherever necessary.
Notice is herepy given that the Hon'ble National Company Law Tribunal Mumbai Bench has ordered lattar mantioning their Mamea as ragistenad with the RTA. Address, emad 1D, Mabile Mumbsr i ] . . ) ; .
the commencement of the liquidation of the ASTM SKILLS PRIVATE LIMITED on 06/08/2024. salf-attested copy of AN, DPIDICliznt 1D or Fafio Number and number of sheres held. Members 5 These financial results have been prepared in accordance with Indian Accounting Standards (Ind AS) as prescribed
The stakeholders of ASTM SKILLS PRIVATE LIMITED are hereby called upon to submit their claims hoidhng shares In demateriaized mode are reauesied % Tegisterupdate telr emad address with under section 133 of Companies Act, 2013 read with Rule 3 of the Companies (Indian Accounting Standards) Rules, 2015
with proof on or before 05/09/2024, to the liquidator at the address mentioned against item No. 10. the relevant Depastary Paricipands.
The financial creditors shall submit their claims with proof by electronic means only. All other cred- 3 A ; i 147 : e Ly and relevant amendment rules thereafter. By Order of the Board
) . . . . . 10, As per the akinasald WCA Cinculars and SEBI Crculars, ng physical copies of tha Annual Repart
itors may submit the claims with the proof in person, by post or by electronic means. will b ser 10 Mambears, exncagt o those Members wha hawe requested for phvsical copy of the For MADHUCON PROJECTS LIMITED
Submission of false or misleading proofs of claim shall attract penalties. Anewal Repon
In case a stakeholder does not submit its claims during the liquidation process, the claims submitted Far Forbes & Co Lirritad Sd/- Sd/-
téy SECh :;1 steékehtéldefrldtérin%the Icorporaée insioltyen%/ resolut;on grocesstunger the I;]Sé)lver:c%( and F"::‘ﬁhw Jhirar N. Seethaiah J. Samba Siva Rao
ankruptcy boara or India (Insolvency resolution Frocess tor Lorporate Fersons) ~egulations, = K . . . .
2016, shall be deemed to be submitted under section 38. D:Lr'f ..ﬁh:qursﬁ-?‘ ansd Company Secretary and Complisnce ﬂtlﬁ::l‘f Place: Hyderabad Managmg Director Director (F & A)
Date: 08/08/2024 SD/- Mr. Prashant Jain, ' Date : 06th August, 2024 DIN No. 00784491 DIN: 09526475

Place: Mumbai Registration No.: IBBI/IPA-001/IP-P01368/2018-2019/12131,
Liquidator In the matter of ASTM SKILLS PRIVATE LIMITED,

AFA Valid till 24th September, 2024

] &
PUNJAB COMMUNICATIONS LIMITED D-I‘mk
Pu M Regd Office : B-81, Phase VI, Industrial Area, 5 A 5 Nagar (Mohali}-160071
(CIN:L32202PB13815GC004516) (Web: www.puncom.com)
UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED 30TH JUNE, 2024 D L 1 k l d 1 L' 't d
{Taken on record by the Board in their Meeting held on Tth August, 2024) (Rs. In Lacs o l n n I a I m l e
B, Particula Quarter Ended| Year Ended | Quarter Ended
No — 4:? ﬂidig:;] ijﬁrﬁgﬂl]# 43;0 ﬂe; 2073 _ CIN: L72900GA2008PLCOOSTTS
nau Ledfited naudited] ¥ P A W L e r I ; s d Al ) X 2 :
SR e s T T Registered office: Plot No. U02B, Verna Industnal Estate, Vemna, Goa - 403722, Email; shares@in.dlink.com; Website: hitp:liwww dlink.co.in; Tel.; +91-832-2885 800
2 [Net Profit | {Loss) for th ] Tax, E | andlor Extraond 133.55 271,09 A
3 Retpift Coarf? Eﬁ;@;_&lﬁ;ﬁ%@?ﬁ& :Ldf%m.f";m‘ii;":lm} a1 58 i,.,%ﬁ T EXTRACT OF THE STATEMENT OF STANDALONE AND CONSOLIDATED UNAUDITED FINANCIAL RESULTS
'4_ Hd Ffbﬂl Lo&s | For the Earlml i tax (atter Except i:lrll i-H-H ar Extracrdinany ihems) 133 585) 1.ﬂ_t|_ 2 IEB'_EEHJE FGR THE QUARTER EMDED 3“11-1 JU ME 2“24
§ e | fortl aing Profit ( 1
[ '_E]_rlhe ﬁ%:%%éf&ﬁhﬁiﬂ?ﬁ% IH:I.E:EH 1%1;} 1.%1!1.%5 {%?_%g_ F In Lakhs
# | Equity Share Capiia 16 130036 | 920036 |  1.202,
|7 [ Reserves [excluding Revaluation Heserve) [ . [ T .

a5 shown in the Audited Balance Shest of the previous year 167826 - | Sr. Particulars | Etﬂﬂdﬂlﬂﬂﬁ o Eﬂﬂ&ﬂildi_l_t_ﬂ_ﬂ_

8 |Eamings Per Shara (of Rs. 10/- each) (for continuing and discontinued operations) - No. Quanar anda-d ‘t’ear &ndad l:uarter endad ‘fear ended

T Baie - 4.4 - (2.58) o -1 I T—

? D i | ow | foow | 3006204 | 31032024 | 30062023 | 31032024 | 30062024 | 31032024 | 30062023 | 31.03.2024
Place S, A. §. Nagar for and on behalf of e Board of Directors !Unaudnted_!____ (Audited) | (Unaudited) | {hudlted} ______ (Unaudited) | tAudtted} tUnaudlled:  (Audited)
Dated : August 7, 2024 Managing Director CFD I 1 Total | income from Cperations 34,822, 70| 13,603.23 | 30,037 .63 1,24 036.99 a5,125.55 |  33m22 ?T 30,262.20)  1,24,983.37
Mote: a} The abowve is. an exract of the detailed format of Unaudited Financial Resulis for the Quarter ended on 30th Jure, - | T, - TwAGh A%] o Tma ARl A& denAa] | A ATA AT a1l vndd an
2024 filed with the Stock Exchange under Regulation 33 of the SEBI (Listing Obligations and Disclosure Regquirements) 2 |Net Profitfor the period before tax 3-13‘*-32: 3.289.13 277943 12,166.26 317397 13,354.01 281140 1241884
Ftagulatiur'ls. _2'.'315. The full fqrrnat of the Unawdited Quartarly Financial F':EE!JI!E_EJE availabla on the Stock Exchangs wahsita L fEﬂE'r Eﬂm'ﬂfd'nﬂr}r .lEfﬂE} M 1 . 11 11 [ [ [
:ﬁﬁﬁ:“‘:ﬂfﬂn fﬂﬁ:‘;g j;”e' O AR O HoMprare. Woliaee: e Wi, prneoRToam. e howing . Wk ; | 3 | Net Profit for the period after tax 2.331.25! E.-#ED.SE: 2.072.01 8.073.89 2.361.00| 2,509.66 | 2,095.81 | 9,262.99

—_ || (after Extraordinary ilems) RSNG| | O | L || | e | St | e | S

4 | Total Comprehensive Income far the 2,337.36 | 2410.12| 2,076.33 9,037.89 2,363.19| 2,463.95| 2,004.55| 9.248.41

SHERVANI INDUSTRIAL SYNDICATE LIMITED period [Comprising Profit for the period '

Regd. Office : Shervani Nagar, Sulem Sarai, Harwara, Prayagraj - 2110156 (after tax) and Other Comprehensive
CIN:L45202UP1948PLC001891 Income (after tax)] _ . | .
SOL-- $93-73T01E0910, T AK:- $99-032-£40040, WELGIE: WWWLSIHFVENING.COm | 5 | Paid up Equity Share Capital 710.10| 710.10| 71010 710.10 710.10 710.10 710.10 710.10
Extract of staterment of slandalone and consoldated Unaudied Financial Resuits for the Quarter enged June 3th, 2024 [FEGE VHEUEfE'] [ [
[“‘_In Lakh ! '| us L 8 (1.1 1 - 1
——— Consolidated j 6  Reserves (excluding Revaluation Hesen-e] -| -| - 4{},838.58 - - - 42 80739
2 5 _— —— r— . as shown in the Audited Balance Sheet of
No. Particulars Ended | Ended | Ended | Ended | Ended | Ended e previous year 1l 1| 1 |l 1 L
Unaudited | Audited |Unaudited | Unaudited | Audited | Unaudited ? Eamlngs Per Share
30.06.2024{ 31.03.2024! 30.06. 2023 30.06.2024| 31.03.2024 | 30.06.2023  {Face value of ¥ 2/- each)
Total Income Irom opertons (Met) a2 14174 7254 1088 14672 7376 | | Basic & Diluted [ not annuallsed:l 6.57"| 6.83" 5.83" 25.56 B.65" | 7.07 | 5.90¢ | 26.09
2. |Net Profiti{l nss) for the perod (belore Tax 4) o) 220 13 76 2 (00 H te | | - | | | | |
Exceptonal sndior Extre-ordinary fiams P - Ll P o ote:
R T 4 3240 2029 & 3374 2 127 a) The above unaudited standalone & consolidated guarterty financial results have been reviewed by the Audit Committee and approved by the Board of Direciors at its Meeting held on
TR e e e e e Bth August 2024. The statulory auditors have expressed an unmodified opinion. The standalone & consolidated quarterly financial results have been prepared in accordance with Ind AS
Excaponal sndlor Exira-ordinery Bems) 4 2973 00 6 AR5 2127 prescribed under Secion 133 of the Companies Act, 2013, and other recognised accounting practices and policies and is in compliance with Regulation 33 of the SEBI (Listing Obligations
5 | Total Comprenensaes incoma for tha penod and Dislcosure Requirements) Regulations, 2013,
s e i D P 1 ekl I 5 e I bj The Company operates in a single reportable business segment namely networking products.
5 * dai [F Rs 10- . 50 T T g ¢} The above is an extract of the delailed format of quarery financial results filed with the Stock Exchanges under REequlation 33 of the SEBI [Listing and Other Disclosure Reguirements)
0. | Equity Share Capial [Face Value He. 107- sach 2o 255 272 255 2595 272 : g 1] g 4 : I}
7 | Reserves (exciusng Revelston Reserve) - TR 10 505 Regulations, 2015. The full format of the guarterly fimancial results are available on the websites of the Stock Exchanges. The full financial resulis of the Company are available for investors
Earmeng per share (of Rs 104- each) (in Rs | at www.in.dlink.com, www.nseindia.com and www.bseindia.com.
o = b
[Basc {0 15] 11478 T4 % 061 11902 X For and on behalf of the Board of Directors
Dited [0 16) 10809 7426 | T 11312 78.20 of D-LINK (INDIA) LIMITED
Note: 1. The abowe 5 an extract of fhe detaded fommat of DuarteryAnnusl Finencsl Results fied with the Siock Exchanges uner
Reguintion I3 of tha SEBI [Lstng and Other Desclosurs Réguaremanis ) Regulaisons, 2015 T full Formal of the CuarterdyAnnuel Tushar Siah
onded Franncal Hesulls are available on o VWebales of Mo siock Evchandiis] ond bslod Equty &l wwww Dednda com and - ) ushar |ﬂ Ht
wwrn 3w anare corm Reapectsaady Mustala B Shervani Hﬂﬂﬂglng Director & CEO
Place : Prayagraj Director Goa, August 06, 2024 DIN Mo, 06984518
Date : 08.08 2024 DIN: 023799484
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